61 Written Answers

Conversion to Free-Hold

2661. KUMARI FRIDA TOPNO : Will the PRIME
MINISTER be pleased to state :

(a) whether under the scheme for conversion of
DDA flats from Lease-hold to Free-hoid in Delhi, the
Government allowed the allottees to avail of the scheme
upto March 30, 1993 and later extended the date upto
June 30, 1994;

(b) whether Government also announced the
conversion charges under the scheme would be raised
by 25% beyond June 30, 1994;

(c) whether instead of increasing: the conversion
charges, Government has now allowed a discount of
33%'in the existing conversion charges to enthuse
allottees to avail of the scheme;

(d) if so, whether this discount of 33% will also be
allowed by way of refund to those allottees who applied
upto June 30, 1986 but whose applications are still
pending with D.D.A.; and

(e) it not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
URBAN AFFAIRS AND EMPLOYMENT AND MINISTER
OF STATE. IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (DR. U. VENKATESWARLU) : (a) to (d) Yes,
Sir. In the case of ready built flats, remission in
conversion fee @ 33% is available in the case of
allottees/lessees of ready built flats who applied upto
30th June, 1896.

"(e) Does not arise.

R Ambedkar Awas Yo]ana S

2662. SHRI VIRENDRA KUMAR SINGH : w.u the
PRIME MINISTER be pleased to state -

(a) whether the Government are aware tha( dunng
the year 1989 Dr. Ambedkar Awas Yo;ana was Iaonched ,
by D.D.A. under which flats of L1 G. were., booked

(b) the number of LiG ‘flats whicly have been allotted
under the schame so tar,. . .. .. " ¢

(c) the reas‘ons 1or not ellomng ﬂate to the remainrng~'
|egrstrant$ ‘ o _

. (d) whether the DDA. proposes to allot r.ne ﬂats.
under this scheme very soon; and

(e) if so, by when and if not, the reasons theretor?

THE MINISTER OF .STAEE iM+THE MINISTRY OF
URBAN AFFAIRS AND EMPLOYMENT AND MINISTER
QF STATE: IN.THE. MINISTRY OF PARLIAMENTARY
AFFAIRS (DR. U. VENKATESWARLU) 1 (a) Yes, St..*

‘(b) The D.D.A. has reported that 2799 allotments
have been made till date for' the L.1'G. cetegory under
the Ambedkar Awas Yojana.
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(c) to (e) Allotment of flats is a continuous pPro¢ess’’
depending upon the avaulabrlrty of tiats. Due to the
constraints in the aviifabity’ 3P itieEAy ‘SPAEEEY which
are to be provided by other agencres it has not been
found possible to allot fiats tb rhé“r@ﬁr%rﬂln Te
Nor is it possible tB’ ﬁx"éﬂ b¥adti trr‘n'e'iséhe&\g!{ fitin

caeevaer oAt rgitstla g,
[Translation] H EE S R BTN 2 s FORLIY St | e T
o LM neteg s o aanettiaan et
S‘qu of JRY"‘ s el !
2663, SHAI PAWAN DIWAN ' Wili The Bhnistsr of .

RURAL AREAS AND EMPLOYMENT be pleased to state:
Al ﬂ“:"sv,'f gH

(a) wnether,annsrwqﬂawab% ozgar-Yojana i,

Madhya Pradesh has been made by Frogramme .

Evaluation Organisation of Plapning Comaussion; - .

(b) if so, the details’ thereof und the resuhs thefeof"‘

(c) whether it has come to lrght from fhe srudy that
funds provided under Jawahar Rozgar Yojana has not
been utilised by some village panchayats of the State
and . S e -

(d) if so, the details therebf and the rem'edu SWps
taken by the Goverriment inithis regard? ' .. /iti - ~viiy

THE MINISTER OF STATE IN' THE MINISTRY (OF
RURAL AREAS AND EMPLOYMENT  (SHRI
CHANDRADEO PRASAD VARMA) : (&) and: (b} Yes, Sir.
A quick study of Jawahar Rozgar Yojana (JRY) was '
conducted by Programme Evaluation Organisation
(PEO), Planning Commresion during 1992 covering the -
period from April 1st, 1989 ro September 1991. The
PEO had seletted 10 States 20 districts and 40 Gram
Panchayats, which cltides Sraghr and Shivar digtricts”
of Madhya Pradersh “The ‘stu 6Wed tHaf ‘out of the
available resources. 98.15%" and"TS'% of‘;fﬁ\{ ‘Yinds
were utilized in Siddhi and Shivpuri district resﬁecﬁvely

o, and gdl Fromi etwo‘dlstr cts ¢ fM cfﬂ"é"lbrad'e h
the PEQ elected gu]r vrl;eg p;ingba a}e fo,r qurcls

ey ring

study which shows the_ expenditure dyring 1990 gt as.,
under :
District Narhd® 51 *d %age
cuon e tVAllagecPanchayad, w,'wli!m@en -
R T S [ IR T TN Ty, .\'1 4 R (RN
Slddhi s e BAGOWERL L e \109/“\
. i KKetwadio e o o \»N‘Lr
Shivput'” Ao Bargd e Y ~"-"98.04%"
‘‘‘‘‘ oot deod NIL
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The Government of"India have taken "a number 9'
steps to, U‘nprove ihe rmplemenfatron ‘of’ Jf Fn
programme was first restructured- during 1993-94 agann
in January, 1996. Instructions have also Been issued to'
constituted vrgrlance and monitoring committees at State,
district ‘bI6ck leVel4ér effective impleriéntation and‘
propef utitizationt ‘ot 4iinds. Lo




